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Indo-Nepal Agreement for extending
embankments on both sides of river
Kamala in Bihar

7876. SHRI BHOGENDRA JHA:
Will the Minister of IRRIGATION
AND POWER be pleaseg to state:

(a) whether there was ap agree-
ment with the Government of Nepal
for extending embankments on both
sides of river Kamala in the Madhu-
bani District of Bihar upto Sisapani
in Nepal and the same has not yet
ments has been fixed?

(b) if so0, the reasons therefor; and
(c) whether any time

constructing the extended
ments has been fixed?

limit for
embank-

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD): (a) and (b). His Majesty's Gov-
ernment of Nepal had agreed with the
proposal for extension of Kamala
<mbankments 1n Bihar beyond Jai-
nagar upto Mirchaia in Nepal terri-
tory. The scheme has not vet been
finalised by the State Government of
Bihar.
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